ITEM NO.8 COURT NO.14 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 1103/2019
ANUN DHAWAN & ORS. Petitioner(s)
VERSUS

UNION OF INDIA & ORS. Respondent(s)

IA No. 144437/2021 - APPLICATION FOR PERMISSION

IA No. 48404/2020 - APPROPRIATE ORDERS/DIRECTIONS

IA No. 28331/2020 - CLARIFICATION/DIRECTION

IA No. 160946/2019 - CLARIFICATION/DIRECTION

IA No. 17530/2022 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 16856/2022 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 148784/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 17555/2022 - EXEMPTION FROM FILING O.T.

IA No. 26559/2020 EXEMPTION FROM FILING O.T.

IA No. 14227/2022 EXEMPTION FROM FILING O.T.

IA No. 22972/2020 EXEMPTION FROM FILING O.T.

IA No. 21697/2020 EXEMPTION FROM FILING O.T.

IA No. 147005/2021 - EXEMPTION FROM FILING O.T.

IA No. 52821/2020 - EXEMPTION FROM FILING O.T.

IA No. 52819/2020 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 130084/2019 - PERMISSION TO FILE LENGTHY LIST OF DATES)

Date : 03-11-2022 These matters were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE A.S. BOPANNA
HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA

For Petitioner(s) Ms. Ashima Mandla, Adv.
Mr. Mandakini Singh, Adv.
Mr. Fuzail Ahmad Ayyubi, AOR
Mr. Ibad Mushtaq, Adv.
Mr. Syed M. Ahmad, Adv.

For Respondent(s) Mr. R. Vankataramani, AG
Wﬁﬁywmd Ms. Madhvi Divan, ASG
Jw§ﬁw Mr. R. Balasubramanian, Sr. Adv.

Date: 20: 1.03

Resaon =T Ms. Diksha Rai, Adv.
Ms. Chinmaee Chandra, Adv.
Mr. Amit Sharma, Adv.
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Amrish Kumar, AOR

Raj Bahadur Yadav, AOR
Gaurav Agrawal, AOR
Abhinav Mukerji, AOR

Bihu Sharma, Adv.
Pratishtha Vij, Adv.
Akshay C. Shrivastava, Adv.

K.M. Natraj, ASG
Indira Bhakar, Adv.

Tadimalla Bhaskar Gowtham, Adv.

Vinayak Sharma, Adv.

Nakul Chengappa K.K., Adv.
AKriti A. Manubarwale, Adv.
Gurmeet Singh Makker, AOR

Tapesh Kumar Singh, AOR
Aditya Pratap Singh, Adv.

Ankita Chaudhri, Dy. AG
Bitu Kumar Singh, Adv.
Sunny Choudhary, AOR

Chandra Prakash, AOR
Vivek Singh, Adv.

C.P. Rajwar, Adv.
Abhishek Chaterjee, Adv.

Taruna Ardhendumauli Prasad, AOR

Ranjan Mukherjee, AOR
Aravindh S., AOR

Uma Bhuvaneshwari C., Adv.
Abbas B., Adv.

Shuvodeep Roy, AOR

Ankur S. Kulkarni, AOR

Abhimanyu Tewari, AOR
Eliza Bar, Adv.

Satish Pandey, AOR
Deepanwita Priyanka, AOR
Swati Ghildiyal, AOR
Archana Pathak Dave, Adv.
Devyani Bhatt, Adv.

Nishe Rajen Shonker, AOR
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Mrs. Anu K. Joy, Adv.
Mr. Alim Anvar, Adv.

Mr. Pranav Sachdeva, AOR
Ms. Mukti Chowdhary, AOR
Mr. Debojit Borkakati, AOR
Ms. Vanshaja Shukla, AOR
Mr. M. Shoeb Alam, AOR

Mr. Pukhrambam Ramesh Kumar, AOR
Ms. Anupama Ngangom, Adv.

Mr. Karun Sharma, Adv.

Mr. Wahengbam Immanuel Meitei, Adv.

Mr. Sumeer Sodhi, AOR

Mr. Siddhesh Kotwal, Adv.
Mr. Ana Upadhyay, Adv.

Ms. Manya Hasija, Adv.

Mr. Akash Singh, Adv.

Mr. Nihar Dhamadhikari, Adv.
Mr. Nirnimesh Dube, AOR

Mr. Raghvendra Kumar, Adv.
Mr. Anand Kumar Dubey, Adv.
Mr. Nishant Verma, Adv.

Mr. Simanta Kumar, Adv.

Mr. Rajiv Kumar Sinha, Adv.
Mr. Sunil Saraogi, Adv.

Mr. Varun Singh, Adv.

Mr. Amit K Pateria, Adv.
Mr. Jainendra Ojha, Adv.
Mr. Ashish Kumar Sinha, Adv.
Mr. Narendra Kumar, AOR

Mr. Shibashish Misra, AOR
Mr. Sandeep Kumar Jha, AOR
Dr. Joseph Aristotle S., AOR
Mr. G. N. Reddy, AOR

Mr. S.. Udaya Kumar Sagar, AOR
Ms. Sweena Nair, Adv.

Mr. V. N. Raghupathy, AOR
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Mr. Md. Apzal Ansari, Adv.
Mr. M. Yogesh Kanna, AOR

Mr. Avijit Mani Tripathi, AOR
Mr. Upendra Mishra, Adv.

Mr. T.K. Nayak, Adv.

Mr. Marbiang Khongwir, Adv.

Mr. Akshai Malik, Adv.
Mr. Khawar Saleen, Adv.
Mr. Nikhil Jain, AOR

Mr. Santosh Kumar - I, AOR
Mr. Chirag M. Shroff, AOR

Mr. B.K. Satija, AAG

Mr. Sanjay Kumar Visen, AOR
Ms. Nupur Singhal, Adv.

Mr. Himanshu Satija, Adv.
Mr. Gurmeet Singh, Adv.

Mr. Rahul Khurana, Adv.

Mr. Satish Kapoor, Adv.

Mr. Vinod Ghai, Sr. Adv.
Mr. Aman Pal, Adv.

Ms. Kanika Ahuja, Adv.
Mr. Ajay Pal, AOR

Ms. Uttara Babbar, AOR
Mr. Manish Kumar, AOR
Mr. Sachin Patil, AOR

Ms. Astha Sharma, AOR

Mr. Ravinder Singh, Adv.
Ms. Raveesha Gupta, Adv.
Ms. Mantika Haryani, Adv.
Mr. Sanjeev Kaushik, Adv.
Mr. Shreyas Awasthi, Adv.

Ms. K. Enatoli Sema, AOR

Ms. Kimayinla Jamir, Adv.

Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla Chang, Adv.
Mr. Prang Newmai, Adv.

Mrs. Garima Prasad, Sr. Adv.

Mr. Tanmaya Agarwal, AOR
Mr. Wrick Chatterjee, Adv.
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Mrs. Aditi Agarwal, Adv.

Mr. D. Kumanan, AOR
Mr. Sheikh Fakhruddin Kalia, Adv.
Ms. Racheeta Chawla, Adv.

Ms. Divya Singh, Adv.

Mr. V.S. Mudgil, Sr. Adv.

Mr. Hitesh Kumar Sharma, Adv.
Mr. Akhileshwar Jha, Adv.

Ms. Suriti S. Mudgil, Adv.
Mr. Sarthak Pooriya, Adv.

Mr. Deepak Namdari, Adv.

Mr. G.M. Kawoosa, Adv.
Ms. Palak Mittal, Adv.
Mr. Shailesh Madyal, AOR

Mr. Rahul Chitnis, Adv.

Mr. Siddharth Dharmadhikari, Adv.
Mr. Aaditya A. Pande, AOR

Mr. Bharat Bhagla, Adv.

UPON hearing the counsel the Court made the following

ORDER
List on 01.12.2022.
(HARSHITA UPPAL) (DIPTI KHURANA)
SENIOR PERSONAL ASSISTANT ASSISTANT REGISTRAR
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